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will take care of the World Cup 
Hockey Clhantpionship to be held in 
Bombay in 1981. Plans for prepara-
tion for 1984 Olympic Games 
will be prepared after the Asian 
Games 1982. 

Changana_Oherry Telephone E:x change 

853. SHRI SKARIAH THOMAS: 
\Vill the Minister of COMMUNICA-
-TIONS be pleased to state: 

(a) whether there is any proposal 
under consideration to improve the 
facilities in Changana-Cherry Tele-
phone Exchange; 

(b) if so, the details thereof and 
the time by which the work is ex-
pected to start; and 

(c) if not, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI KARTIK ORAON): (a) Yes 
Sir. 

(b) and (c). Replacement of 
n1anual exchange by an automatic 
one is being planned for the current 5 
year plan. 

Allotment of ftats to registrants hy 
Delhi DeveiOpme~i Authority 

854. SHRI JITENDRA PRASAD: 
Will the Minister of WORKS AND 
liOUSING be pleased to state: 

(a) in how many years the DDA 
normally allots fiats to all the reiis-
tered persons; 

(b) whether Government are aware 
that Government employees above 40 
years of age have got themselves re-
gistered with the DDA under the re-
gistration scheme of new pattern of 
1979 for purchasing flats; 

(c) whet.her Government are a1so 
-aware that the inordinate long period 
Of about 7-8 years taken in allotment 
of flats would place the above em-
ployee& in a position to forego the in-

· tended purchase as they would not be 

able to repay the house building ad-
vance instalments at the age of fifty~ 

(d) if so, whether Government con-
template to allot fiats under the above 
scheme to the above category of em-
ployees as soon as possible as a spe-
cial case; and 

(e) if not, why? 

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND 
HOUSING (SHR1 BHISMA NARAIN 
SINGH): (a) The D.D.A. has reported 
that a registered person can get allot-
ment within 3 to 4 years time provid-
ed that he does not insist on area pre-
ference. 

(b) The D.D.A. has reported that 
it does not maintain separate record 
of registered persons age-wise. 

(c) and (e) . Eevery possible effort 
is being made to make available fiats 
to persons registered in 1979 as early 
as possible. 
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ExpansiOn of Rae Bareilly Cross Bar 
Telephone Exchange Factory 

857. SHRI K. M MADHUKAR: 
W11l the M1nister of COMMUNICA-
TIONS be pleased to c;;tate: 

(a) whether Government haj invit-
ed global tenders for the expansion 
of the Rae Bareilly cross-bar telephone 
Pxchange factory; 

(b) it so. what are the details of 
the tendf:'rs received by the Govern-
nlent; 

(c) v1 hether any decision has been 
taken in awarding the contract; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON): 
(a) to ( d > . In conne,ction with the 
choice of a suitable system of Electro-
Mechanical Telephone Switching 
Equipment for manufacture at the 




